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CENTRAL AOMN1S1RATLVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

NTHE 

O.A./T.A./R..No............ 

.................. .AppIicant (s) 
V'sus 

çi.i-v\ 	 Respondent () 

Sr N 	Date 
	 Order with Signature 

1,. 9.2.96 Heard Shri 3.S.Tripathy learned 
e 

COun3e1 for the Petitioner. 

It is seen from Annexure-2 

the Senior Superintendent of Post Offices 

4r 

all, other conditions 	ri Tripathy avers 

on oeh elf of the applicant that bio pOsts 

of EDSV and EDAC are available in Sambalpur 

Jjvjsion The applicant shall subinit a 

proper representaticn pointing out the 

s1 ecific tacancies for which he expects 

to oe considered flQl. The Respondent no.3 

i.e. Sr. Supdt, of post Offices may have  
algwith other applicants, if any, 

the case exanJ.ned,,in the light of his 

observatlins already referred to above 

and 	cxt provide such relief to the 

has felt that his candidature for an 

E.D. appointirent will be cciside red by the 

appointi:ig units in his division if he 

is eligiole educationally and 	fulfils 
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applicant as may be permissible under ru1es 

keeping in view the availability of 

vcancy ,his eligibility and fitness. 

Thus, the OA is dissd of at 

the Adrnisixi stage. 

Heard hri Ashok 24Jhanty learned 

Senior StariJing Counl 

ps€i—€-.e*--who may please conrunjeate CrC["JO 

this order to Respondent no.3 
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